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TABLE - XVIII 
 

STATISTICES RELATING TO BILLS 
 

  1952 1953 1954 1955 1956 1957 Total 
 

1. 
 
Bills published after 
leave to introduce was 
granted. 

 
4 

 
-- 

 
13 

 
4 

 
8 

 
-- 

 
29 

 
2. 

 
Bills published under the 
orders of the Governor 
before introduction 

 
17 

 
22 

 
39 

 
36 

 
38 

 
-- 

 
152 

 
3. 

 
Bills circulated for 
opinion 

 
-- 

 
-- 

 
1 

 
-- 

 
-- 

 
-- 

 
1 

 
4. 

 
Bills referred to Select 
Committees 
(* One of the 
Committees did not meet 
at all) 

 
6 

 
1 

 
5 

 
 4 * 

 
1 

 
-- 

 
17 

 
5. 

 
Bills referred to Joint 
Select Committees 

 
1 

 
1 

 
2 

 
4 

 
1 

 
-- 

 
9 

 
6. 

 
Number of Bills actually 
introduced in the 
Assembly.(*Includes 2 
Bills passed in the same 
year before May 1952.) 

 
21* 

 
22 

 
52 

 
40 

 
46 

 
-- 

 
181 

 
7 

 
Number of Bills passed 
by the Assembly and 
transmitted to the 
Council 
(*This includes 2 Bills 
passed in the same year 
before May 1952.) 
 

 
17* 

 
19 

 
36 

 
37 

 
41 

 
-- 

 
150 
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 1952 1953 1954 1955 1956 1957 Total 
 
8. 

 

Number of Bills passed by 
the Assembly and 
transmitted to the Council 
and agreed to by the 
Council without any 
amendments.  
(* This includes 2 bills 
passed in the same year 
before May 1952)  
 

 
17* 

 
18 

 
36 

 
37 

 
40 

 
-- 

 
148 

 
9. 

Number of Bills returned 
to Assembly with 
Amendments 

 
-- 

 
-- 

 
1 

 
-- 

 
1 

 
-- 

 
2 

 
10 

 

Number of Bills 
introduced and passed in 
the Council received in 
the Assembly. 

 
-- 

 
-- 

 
6 

 
-- 

 
3 

 
-- 

 
9 

 
11 

 
Number of Bills received 
from the Council and 
agreed to by the 
Assembly. 

 
-- 

 
-- 

 
5 

 
-- 

 
3 

 
-- 

 
 

 
12 

 

Number of Bills assented 
to by the 
Governor/President. 
(* This includes a Bills 
passed in the same year 
prior to May 1952.  
( This includes 5 Bills 
introduced in and passed 
by the  Council) 

 
16* 

 
18 

 
31+ 

 
48 

 
32         12         157 

 
(Up to 30th march 1957) 

 
13 

 
Number of Bills 
withdrawn by the Member 
in-charge. 

 
-- 

 
1 

 
3 

 
2 

 
1 

 
-- 

 
7 

 
14. 

 
Number of Bills not 
proceeded with or lapsed 
or lost 

 
4 

 
4 

 
12 

 
3 

 
6 

 
-- 

 
29 

 
15 

 

Number of Bills returned 
by the Governor/President 
with amendments. 
 

 

-- 
 

-- 
 

-- 
 

-- 
 
1 

 
-- 

 
1 

 


